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IN THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION No. 434 of 2022

Gurudwara Manak Tabra Prabandhan Committee

Through its President ..... Petitioner(S)
Versus
State of Haryana and Others ..... Respondents
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IN THE HON'BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH,
NEW DELHI

IN ORIGINAL APPLICATION NO. 434 OF 2022

IN THE MATTER OF:

M/s Gurudwara Manak Tabra Prabandhan Committee

through itsPresident Petitioner(S)

Versus

State of Haryana & Others Respondents

Reply by way affidavit of Director General, Environment and
Climate Change Department, Haryana on behalf of
Respondent No. 1.

MOST RESPECTFULLY SHOWETH:

1 That deponent is well conversant with the facts and circumstances of
the present Original Application and is dully authorizedand competent to

file the present reply on the basis of material available in the office record.

The answering respondent craves liberty to file detailed /additional ;Izéply.,..if-
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3. That before proceeding further, it is pertinent to mention here that the
Answering Respondent has been made a party to the present application
merely on the basis of the Notification, providing citing criteria for
establishing of screening plants in State of Haryana, being issued by the
answering respondent.

4, That it is further pertinent to submit here before this Hon’ble Tribunal
that no constitutionality or validity of the alleged Notificationhas been
contested against by the applicant in the present application. Only the
implementation of the same has been contested against and for the same
Respondent No. 02 i.e. Haryana State Pollution Control Board is competent
and appropriate Agency. It is humbly submitted that compliance status of
Notification has been submitted by the Joint Committee as per directions of
this Hon'ble Court and latest report is also being filed by the Haryana State

Pollution Control Board in terms of Order dated 11.10.2023 pass: d bv

Hon’ble Tribunal.










